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CENTRAL ADM IN IS IRA lIVE TRIBUNAL #  ERNA KULAM BENCH 

O.A.No 4L2I 

Friday, this the 25th day of April, 1997, 

CO RAM: 

HON'BLE MR MI HARIDASAN, VICE CHAIRMAN 

HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

P1 Kathim, 
Lower Division Clerk, 
Agriculture Office, 
Androth. 

By Advocate Mr MV Bose 

- Applicant 

Vs 

1. 	Union of India represented by 
Secretary, Ministry of Home 
Affairs, New Delhi. 

2 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti. 

3. 	KK Basheer, 
Lower Division Clerk, 
Directorate of Industries, 
Kavaratti, 	 - Respondents 

By Advocate Mr S Radhekrishnan, ACGSC(for R.1&2) 

ORDER 

HON'BLE MR AU HARIDASAN, VICE CHAIRMAN 

After the casa was argued for quite some t ime, the 

learned counsel for applicant wishes to withdraw the appli-

cation and to take up the matter fUrther with the second res-

pondent. 	Reserving freedom to do so, the application is 

dismissed 33 withdrawn. No costs. 

Dated, the 25th April, 1997. 

PU UENKATAKR ISHNAN 
	

AU HARIOASA 
ADMINISTRATIVE MEMBER 

	
VICE CHAIRMAN 
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